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7. Recognition of PwUab Subordinate Ser-
vK:ee Federation and extcnaion of facili-
ties. 

8. Neptiatiana with Punjab Subordinate 
SforYi.,. Fedention'l President :md 
~l 8ecfttary 011 remaining demand. 
on which Pun.jab Government is publicly 
committed. 

9. Introduction of Joint Consultative 
Machinery (jCM) on Crntral Govern-
ment pattern. 

Ap,: _.,......,. c-..lu .. of 
En 'eta Ia Em...,.... SttIdJH 

5557. SHRI SAR.OJ MUKHERJEE: Will 
th<- MinUtft' or PLANNING be pleaed to 
ltate: 

(a) whether the Planning Commiaaion hu 
appointed any Advisory Committee of Econo-
mists in Employment Studi.,. recently; 

(b) if so, the termJ of reference of the Com-
mittee; and 

(c) when it il likely to IUbmit its report ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARIA): (a) to (c). An Advisory Commit-
tee of Ecooomi.ts go EmpIO)'lDeDt Studiee haa 
been con.tituted by the Plannios Commiuion 
on 17th April, 1971 with the following terms of 
reference : 

<i> To _lst in draw-ins up and imp1e-
-iDe a programme of Itudi.,. on 
employment ADd unnnployment 
throUlh aadnu.ic inatitutiom to 
IlIPplCUlellt the procramme under-
-- by ~ IIjJCIIQca ; 
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Consumer Price Index having crossed 225, 
the State Government have given relief to 
their employees in the shape of enhanced 
Ikarneu Allowance to low paid employees 
drawing basi<: pay up to JlL 499/- (with 
marginal adjustments up to RI. 554/-) the 
enhancement varying from RI. 6 to II. 

Formal recognition cannot be granted to the 
Federation till new rules of recognition 
are framed. 

No negotiations are being held with the 
President 'and General Secretary of the 
Federation. 

The question of introduction .of a Joint Con-
sultative Machinery is under examination 
of the Government of Punjab. 

(iil To guide and coordinate studies 
that might be undertak~n by acade-
mic inltitutions in all parts of the 
country in relation to formulation, 
implementation and appraisal of 
current operations of apecial pro-
grammel with employment emphasis 
already initiated such as small far-
men development ~cy, marginal 
fanners and agricultural labouren 
and rural worlu programme in 
drought prone area. ; and 

(iii) To advise on the evaluation of an 
integrated approach to employment 
orientation of development planning 
ao a whole and Cor difF .. ent leeton 
and at different level •. 

The firat meeting of the Advisory Committee 
wal held on July 5,.1 971 when sotne prelintinary 
discussions were held. The Committee is likely 
to meet Crom time to time and provide neces-
sary advice and guidance on the aopects covered 
in the terma of referent'C. 

DecUae .. £aport of Wool 

5538. SHRI MUKHTIAR SINGH MALIK: 
Will the Miniller of l'OREIGN 'l'RADE 
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plealled to .tate : 

Ca) whether there has been decline in the 
export of wool during the last three yr.." ; 

(b) if so, the reasonl therefor; 

(c) the comparative exports of' wool.t<",. 
aiftop 1967.68 with foreign exchange carnin!llll 
and the reasons for the decline in their export; 
and 

(d) the steps taken or propooed to be taken 
to improve the position ? 

THE DEPUTY MINISTER IN TIlE 
MINISTRY OF FOREIGN TB.ADE (SHIll 
A. C. GEORGE): (a) Yet, Sir. 

(b) Decline in exports of wool is due to 
incn-ase in domeltic consumption for manufac-
ture of tufted carpet I etc. which are now 
finding a place In the export market. Another 
realOn for the fall in the export of wool is the 
competitioo from woollUbttitutes. 

(c) AI would be evident from the figures, 
given below, there has been no decline in the 
ex,.,rt of wool tops. 

Qty. in lakh Kg •. Val. in RI. lakh 

1967·68 0.26 0.05 
1968-69 0.55 6.!l5 
1969-70 0.48 5:92 
1970-71 0.67 8.67 

(d) Increased utilisation orindigenoul wool 
in the manufacture of tufted carpets which are 
exported is a welcome feature. However, with 
a view to ar ..... .st the decline, the export 
duty on this item was reduced from 20% ad lid""'" to 10%, with effect from April, 1969, 
exporl of de-greased wool i. also exempt from 
export du If. 

£aport of M_.-
5540. SHRI P. NARASIMHA REDDY: 

Will the Minister of FOREIGN TRADE be 
pleased to state: 

(a) what special eWort. are beIng taken to 
increase the export of ManRoeI fresh and pro-
cessed; 

(b) whether Government will conlider 1IeIId· 

illl a .tudy team to explore oveneu marlle" ; 
and 

(c) whether Government propoae to elta-
blish an export oriented proc:eaaing unit at 
Chittoor in Andhra Pradnb far !hit pUrpo!e " 

THE DEPUTY MINISTER IN THE, 
MINISTRY OF POREIGN TllADE (aHRI 
A. C. GEORGE): (a) 111,."., offruh IIUIIIpI 

1M lollowi", IUsUllmee is ,;- I;J the nporllrs: 

Cuh aaiatance up to fifty per cent of air 
freight within the _-all ceilirw of twenty per 
cent of f.o.b. value, il available in respect of all 
exporta to Wett Europt"', U.K. andJapan. 

In rU/l«I 01 ~mapu,the followitlt ....... 
_ is,;- Ie the IJljIorIIrs: 

(i) Import Ileplenishmen( Licence up to 
10% ofPOB value. 

(ii) Cash a.i_a: between 9% to 10"-' 
of FOB value. 

(b) A delegation i. currently on tour to the 
U.K. the Continent and the U.S,.\. (includilll 
Canada), Japan, Australia and Sinsapore. 

(c) No information is available with us. 

5541. SHRI YAMUNA PRASAD MAN-
DAL : Will the Minister of FORRIGN 
TRADE be pIeMed to ... te : ' 

Ca) whether the Delhi Development Autho-
rity had c6red lOme teaeaieDts to the Tea 
Board for .ta!' quarten and. if '0, the reaIODI 
for non I!cceptance of the ofFer by the Tea 
Board ; 

(b) whether his MiDistry had suggestedto 
the Tea Board authorities to purchase 25 
quarten for Class IV staft' and. !low for Class 
III stafF; and 

(c) if so, the action taken by the Tea Board 
in this respect? ' 

THE DEPUTY MINISTER IN THE MI· 
NISTRY OF FOREIGN TRADE (SHRI A.C. 
GEORGE): (a) to (c). The o8'er was OD "pur-
chase" basi, involvillliubstantial investment. It 
was suggested that Tea Board ei!ipJoyees in Delhi 




